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BENEFICIARIES UNDER AAM AADMI BIMA YOJANA 

 

†2994. SHRI JASWANT SINGH BHABHOR: 

     SHRI SUNIL BABURAO MENDHE:  

 

  Will the Minister of LABOUR AND EMPLOYMENT be pleased to 

state:  

 

(a)the details of Aam Aadmi Bima Yojana (AABY); 

(b)the number of beneficiaries under the said scheme, State-wise, 

district-wise including Gujarat and Maharashtra; and  

(c)the amount allocated by the Government under the said scheme? 

ANSWER 

 

MINISTER OF STATE FOR LABOUR AND EMPLOYMENT 

(SHRI RAMESWAR TELI) 

 

(a) to (c) Aam Aadmi Bima Yojana (AABY), which was launched in 

2007, to provide life and disability cover to persons between the age of 

18 to 59 years, living below and marginally above poverty line in 47 

identified vocations/occupations was converged with Pradhan Mantri 

Jeevan Jyoti Bima Yojana (PMJJBY) and Pradhan Mantri Surksha Bima 

Yojana (PMSBY) with effect from 01.06.2017. The benefits of Rs. 2 lakh 

in case of death of insured in the age group of 18 to 50 years, due to 

any reason, at an annual premium of Rs. 436/- under PMJJBY and Rs. 

2.00 lakh in case of accidental death or total permanent disability and 

Rs. 1.00 lakh for partial permanent disability due to accident of the 

insured in the age group of 18 to 70 years at a premium of Rs. 20/- per 

annum under PMSBY are provided. The total premium of Rs. 456/- (Rs. 

436/-+ Rs. 20/-) is to be borne by the individual. As on 28.02.2023, 

cumulative registrations under PMJJBY and PMSBY are 15.42 crore 

and 32.78 crore respectively and the State wise cumulative 

enrolments as on 08.03.2023 is annexed. As AABY has already been 

converged with PMJJBY and PMSBY schemes w.e.f. 01.06.2017, 

therefore, further allocation of funds by the Government under the 

AABY is not being made. 

*                                                   ****** 



Annexure 

Annexure referred to in reply to part (a) to (c) of  Lok Sabha Unstarred Question no. 2994 for 20.03.2023. 

 

STATE-WISE DATA OF CUMULATIVE ENROLMENTS UNDER PMJJBY AND 

PMSBY AS ON 08.03.2023 

Sl.No. State Name 

Cumulative Enrolments (Total) 

as on 08.03.2023 

PMJJBY PMSBY 

1 Andaman & Nicobar Islands 48,195       98,066 

2 Andhra Pradesh 81,86,507 1,84,96,910 

3 Arunachal Pradesh 1,28,400 2,37,719 

4 Assam 27,80,633 74,61,398 

5 Bihar 88,17,406 2,02,12,251 

6 Chandigarh 99,476 3,00,957 

7 Chhattisgarh 39,28,953 97,40,108 

8 Dadra & Nagar Haveli 60,449 1,03,376 

9 Daman & Diu 42,902 75,580 

10 Delhi 17,17,634 44,06,906 

11 Goa 2,03,963 4,55,352 

12 Gujarat 57,89,590 1,27,15,745 

13 Haryana 28,93,336 70,38,567 

14 Himachal Pradesh 7,01,750 20,72,492 

15 Jammu & Kashmir 5,35,143 12,84,430 

16 Jharkhand 41,13,773 86,84,080 

17 Karnataka 67,40,518 1,37,19,101 

18 Kerala 15,36,953 68,74,107 

19 Ladakh 16,546 32,019 

20 Lakshadweep 3,745 8,769 

21 Madhya Pradesh 83,36,176 2,24,39,760 

22 Maharashtra 1,02,68,206 2,26,29,043 

23 Manipur 1,53,989 3,59,945 

24 Meghalaya 2,84,291 5,38,071 

25 Mizoram 1,81,134 2,90,784 

26 Nagaland 1,34,549 3,10,358 

27 Odisha 50,30,875 1,24,90,402 

28 Puducherry 1,27,969 3,01,879 

29 Punjab 27,52,191 82,39,843 

30 Rajasthan 68,98,611 1,71,91,660 

31 Sikkim 88,361 1,80,646 

32 Tamil Nadu 57,39,489 1,45,35,588 

33 Telangana 51,83,754 1,15,49,239 

34 Tripura 3,20,090 9,58,488 

35 Uttar Pradesh 1,56,69,102 4,55,80,505 



 

 

 

 

 

 

 

 

***** 

36 Uttarakhand 9,58,268 33,80,166 

37 West Bengal 73,59,206 2,02,56,347 

State Total 11,78,32,133 29,52,50,657 

Others (Enrolments by RCBs/UCBs and 

enrolments under Converged Schemes for 

which state-wise break-up is not available 

3,84,56,132 3,59,16,806 

Country Total (including Converged 

Schemes) 
15,62,88,265 33,11,67,463 

Source: State Cumulative Enrolments includes enrolments by Banks & RCB up to 31.05.2016 

(excluding Enrolments under Converged Schemes &UCB) 


